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Pardbi, (1996) 7 SCC 118, and one decieion of the

Tribunal 1n San;iv Kumar Aggatua VS, mnion of Indi

ATR 1987 (2) CAT 566, ao such relief ae pae granted

certein serious allegations uitbout holdxng any

Allnquiry ae contemplated under Article 311 (2) o?

‘the Constitution. It appeare that the 1earned
Hembere of the Divieion Bench cenetituting the Bench
that"” aesed tbe erder 1n oa uo. 300/97 did ot

b
uhlch uould go to iaghfhat if employment 1e found te

}have been eeeured bi feaud on-oa aome euch baeie

like the one of - eecuring eapleyment on the baeie of

”appointnenttletter,”indeiry”under;article 311 (2)
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